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ST AT
(cferoT 72 T9)

rereeTaTe, 25 F9%a7, 2025

FT.3M. 5397().— T Af=aw, 1989 (1989 FT 24) #r &T 20T Fit IT-GTT (1) FTT T
Af<FIT T AN F2d g0 (N oI “S6 AfSfRas” &gl 47 §), i3 aFY, 39 arasi=6 3297 & fou &
AT H Forw i F7 "terg fEawor, e Yore aiEser auiq s\t va frgrere weedt F e
605/09-11 9% T&aa “ae FHIERT §&AT 415 % T09 9¢ U< Aax 6 &1 [Hior, S« @ TeEd, oag
3T TS | FEATAA & o0 AATAF ¢, T ThL VAT STH Fl ATIIGIT HLeA o I ST o0l S0rT
FAT 2l

FE WY =AfeR, ST I AW § F= 7@ §, a8 TH ASEAAT F oA § T A Gt 7 f (30)

3T &t srafer & Ay, S i % AR 37T STTRT 9¢ 9T 20D FT IT-4TT (1) F qTEaq AT T
FT THRAT 2
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T UET ST TeAHT TR AATT TTed W ATAFTEN, TSTHeaa<d, TAT Tara<l ST it
orfera =0 & i STosft sfie 9% YT FqTY ST ST TerH WY qUT Toed Heod SfferhTe,
TG aa<d, AT TETELr SET, Arafisdl & g9are ®7 a6 &, qT q7 ARG &9 & AT FHIgAT
STaFeemY g7 3T UHT a1+ i< &7 g9 % a7E, oY U o it i+ FA F a7, IS A g, J49r
qEAH AT, I ATERZOT(CALA) B ATa9T THA, M FIET, SIRIAT %l THIHT AT SAEA T FT
T 2l

1T 20(D) Y IT-LTIT (2) F TZa TIT TTTEFTLT FILT TR el Afaw gl

TH ATIAAT F sfaeid W 7 Ao dw oew FEr T=ge ATRdl g7 S<h 9
TTTETI(CALA) & FTATAT § 3@ ST Fahd &

AT
srferr=r | SRt = fAawor: Tt s fagrene weamt % #Hex fherieT 605/09-11 9T e FHi T
TEAT 415 & ¥ 92 O g fasret fAamm
et | st
i . Bl ThTT
:‘q qg:n:‘r Tt T ;2: ma m TCTD::TGP) T AT =
(TFsd) | @EwH)

1 2 3 4 6 7 8 9
1 1162 | 0.009 0.0035 GD F
2 1163 | 0.157 0.0618 GD F
3 1687 0.16 0.0630 GD F
4 1686 0.06 0.0236 GD F
5 1688 | 0.004 0.0016 GD F
6 1156 | 0.476 0.1874 GD F
7 1155 | 0.106 0.0417 GD F
8 2232 | 0.391 0.1539 GD F
9 frgrar | FOTaH 1150 0.391 0.1539 GD T
10 1148 0.163 0.0642 GD T
11 1149 0.248 0.0976 GD T
12 1834 | 0.182 0.0717 GD T
13 1132 | 0.412 0.1622 GD T
14 1262 | 0.302 0.1189 GD T
15 1265 | 0.014 0.0055 GD T
16 1147 | 0.011 0.0043 GD FT
17 1191 0.119 0.0469 GD F
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HILT T TSIA . AHTYTL

18 1262 | 0.359 0.1413 GP Yoy
19 154 0.034 0.0134 GP TET
GRAND TOTAL 3.598 1.4165
gt | s
:."Tr T e T AT ;;“: Tg:‘ir?f Waqgﬂ TED?TQ:T Y T TTwq
(ThsH) (FFTH)
1 2 3 4 6 7 8 9
1 15 0.052 0.0205 GW FT
2 16 0.027 0.0106 GW FO
3 34 0.786 0.3094 GW T
4 45 0.645 0.2539 GW T
5 47 0.0003 | 0.0001 GW FT
6 AT 0.303 | 0.1193 GW F
7 AT A 50 0.056 0.0220 GW F
- . .
8 54 0.219 0.0862 GW F
9 1425 | 0.023 0.0091 GW FT
10 57 0.05 0.0197 GW FT
11 32 0.025 0.0098 GP FIATETLN
12 239 0.09 0.0354 GP T
GRAND TOTAL 22763 | 0.8962
[th—l'. . RSP/Gazette/ZOA/LC.N0.4lS/BZA—VSKP/BZA]
WA FATE, HrE/ /ey
MINISTRY OF RAILWAYS

(South Central Railway)

NOTIFICATION
Secunderabad, the 25th November, 2025

S.0. 5397(E).— in exercise of the power conferred by sub-section (1) of Section 20A of the Railways Act,
1989 (24 of 1989) (hereinafter referred to as the said Act), the Central Government after being satisfied that for the

public purpose, the land, the brief description of which is given in the schedule annexed hereto, is required for the

execution of The Special Railway Project namely, “Construction of Road Over Bridge in Lieu of Level Crossing (LC)
No. 415 at Km.605/09-11 between Anaparthi and Biccavolu stations” East Godavari District in the State of Andhra

Pradesh, hereby declares its intension to acquire such land.

Any person interested in the said land may, within a period of thirty (30) days from the date of publication of

this notification in the Official Gazette, raise objection to the acquisition and use of such land for the aforesaid

purpose under sub-section (1) of Section 20D of the said Act.
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Every such objection, shall be made to the Competent Authority, namely Revenue Divisional Officer,
Rajamahendravaram, East Godavari District in writing and shall be set out the grounds there of and the Competent
Authority Revenue Divisional Officer, Rajamahendravaram, East Godavari District shall give the objector an
opportunity of being heard, either in person or by legal practitioner and may, after hearing all such objections and after
making such further enquiry, if any as the Competent Authority for Land Acquisition(CALA) thinks necessary, by

order, either allow or disallow the objections.

Any order made by the Competent Authority under sub section (2) of section 20(D) of the said act shall be

final.

The land plans and other details of the land covered under this notification are available and can be inspected

by the interested persons at the aforesaid office of the Competent Authority(CALA).
SCHEDULE

Description of Lands in Acquisition: Construction of Road Over Bridge In lieu of Level Crossing No.415 at
Km.605/09-11 in between Anaparthi and Biccavolu Stations.

Proposed Proposed Type of
SIL Name of . extent In extent In land Nature Of
No |mandal Name of village LNPM LA In LA In (GD or Land
0 Acres Hectares GP)
1 2 3 4 6 7 8 9
1 1162 0.009 0.0035 GD Agriculture
2 1163 0.157 0.0618 GD Agriculture
3 1687 0.16 0.0630 GD Agriculture
4 1686 0.06 0.0236 GD Agriculture
5 1688 0.004 0.0016 GD Agriculture
6 1156 0.476 0.1874 GD Agriculture
7 1155 0.106 0.0417 GD Agriculture
8 2232 0.391 0.1539 GD Agriculture
9 1150 0.391 0.1539 GD Agriculture
10 Biccavolu | Kapavaram 1148 0.163 0.0642 GD Agriculture
11 1149 0.248 0.0976 GD Agriculture
12 1834 0.182 0.0717 GD Agriculture
13 1132 0412 0.1622 GD Agriculture
14 1262 0.302 0.1189 GD Agriculture
15 1265 0.014 0.0055 GD Agriculture
16 1147 0.011 0.0043 GD Agriculture
17 1191 0.119 0.0469 GD Agriculture
18 1262 0.359 0.1413 GP RAILWAYS
19 154 0.034 0.0134 GP ROAD
GRAND TOTAL 3.598 1.4165
Proposed Proposed Type of
SL | Name of Name of village LPM Extent In Extent In land Nature Of
NO | mandal NO LA In LA In (GD or Land
Acres Hectares GP)
1 2 3 4 6 7 8 9
1 15 0.052 0.0205 GW Agriculture
2 16 0.027 0.0106 GW Agriculture
3 Kshmi 34 0.786 0.3094 GW Agriculture
4] pnaparthi LaHs/ommarasapuram 45 0.645 0.2539 GW Agriculture
5 Koppavaram 47 0.0003 0.0001 GW Agriculture
6 49 0.303 0.1193 GW Agriculture
7 50 0.056 0.0220 GW Agriculture
8 54 0.219 0.0862 GW Agriculture
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9 1425 0.023 0.0091 GW Agriculture
10 57 0.05 0.0197 GW Agriculture
11 32 0.025 0.0098 GP Kaalidaari
12 239 0.09 0.0354 GP Cheruvu

GRAND TOTAL 2.2763 0.8962

[F. No. RSP/Gazette/20A/LC.No.415/BZA-VSKP/BZA]
MANOJ KUMAR, CE/C/RSP
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